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THE GAUHATI HIGH COURT AT GUWAH
(HIGH COURT OF ASSAM, NAGALAI{D, MIZORAM AND ARUNACHAL PRADESH)

No. Hc.vu-2l/2oo&(ft.Y 4e lA

Smti. layashree Bora,

Jt. Registrar (Vlgilance),

Gauhati High Court,

Guwahati.

The loint Registrar,

Gauhati High Court,

Itanagar Permanent Bench. +l^

Dated Guwahati, 6 lanuary, 2025

Casual leave.

No.HC(IBIVIG/oU2024 l89s-98 dated 16.t2.2024.

JT. REGISTRA ruIGILANCE)

Memo No. HC. r-21120 ,Pr)t +1 -V8 IA, ated ) O6-Ot-zo-zt
Copy to:

Pradesh

Sir,

with reference to the above, I am directed to tnform you that shri Tage Halley,

District & sessions ludge, East Kameng District, seppa, Arunachal Pradesh has been granted

casual leave on 3o.i2.2o24, 3t.12.2O24, 03,01.2025 and 04.01.2o25, along with

station leave permission w.e.l. 22,12.2024 to 06.01.2025. A senior Judicial officer

available at the siation will remain in charge of his Court and Office in hls absence.

Yours faithfully,

sAl-

1. Sh Tage Halley, District & Sessions Judge, East Kameng District, Seppa, Arunachal

The Project Manager, Gauhati High Court. I
RAR (VIGILANCE)JT. REGIST


